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Tobacco Seeds 

975. Sbri Ramesbwar Tantia; Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) the reasons for prohibiting lhe 
import of tobacco seeds by all excepl 
the Central Tobacco Research Insli-
tute in Raiahmundry in Andhra Pra-
desh; and 

(b) what procedure will be adopted 
by the institute for the distribution 
of seeds thus imported? 

The Minister or State In the Minis-
try of Food and Agriculture (Dr. 
Ram Subhag Singh); (a) To prevent 
possible introduction into India of 
"Blue Mould" which is a very destruc-
tive tobaeco disease. 

(b) 'l1he seeds will be imported by 
the Central Tobacco Research Insti-
tute, Rajahmundry in small quantiti~~ 

intended for experimental purposes 
only and not for distribution. 

Road Bridge Over Ganga 

976. Shrl Raghunath Singh; Will the 
Minister of Transport be pleased to 
state whether cracks have been re-
ported in the road bridge over the 
Ganga between lumpur BIl,d Lucknow? 

Tbe Minister of Shipping In the 
Ministry or Transport (Shrl Raj 
Babadur); The road bridge over the 
Ganga, between Kanpur and Lucknow 
is an old bridge taken over from the 
Railways and decked for road traffic. 
Cracks have been observed in some 
portions cf the concrete of the upper 
deck of the bridge. Necessary re-
pairs are in full swing and will be 
completed shortly. 

Land Acquisition Committees 

977. Shri P. Venkatasubbaiah; Will 
file Mini.ter of Food and Agriculture 
be pleased to state: 

(a) whether the State Governmen';s 
have set up Land Acquisition Commit-
tees as contemplated in the Land 
Acquisition (Companies) Rules, 1963 
laid on the Table on the 13th August, 
'963; and 

(b) the composition of these Com-
mittees <,nd the States which have 
also issu ~d necessary instructions in 
this reg~rd? 

Tbe Minister Of State in the Minis-
try of Food and Agriculture (Dr. 
Ram Subllllg Singh): (a) and (b). Land 
Acquisition Committee3 haVe already 
been set vp by the Governments of 
Gujarat, Orissa, Bihar, Uttar Pradesh, 
Maharashtra, West Bengal, Assam 
~nd Tripura. Composition of these 
Committeps conform to the proviSIOn 
therefor under Rule 3(2) of the Land 
Acquisition (Companies) Rules 1963. 
t;etting up Of such -Committees by 
other State Governments is under 
Iheir conslderation. Necessary instruc-
tions have also been issued by the 
Govemment~ of Gujarat, Uttar Pra-
desh, Manarashtra. West Bengal, 




